
Government of Jammu and Kashmir 
Finance Department 

Civil Secretariat; Jammu. 
••••••• 

Notification 
Jammu, the 5th February, 2018 

SRO 64.- In exercise of the powers conferred by sub-section (4) of 

lhe Jammu & Kashmir Levy of Tolls Act, Smvt. 1995 (Act No. VIII of 

1995), the Government of Jammu and Kashmir hereby direct that the 

Toll Posts established at Lower Munda, District Anantnag and Borehallan 

Heerpur, District Shopian under the provisions of the said Act, shall cease 

to operate from 6th of February, 2018. 

By order of the Government of Jammu and Kashmir. 
• Sd/· 

(Navin K. Cboudhary), lAS 
Principal Secretary to Government 

Finance Department 
No.ET/Exernp/180/2016 
Copy to the:· 

1 All Anandal Commissioners. 
2. Prtndpal Resident Commissioner, J&.K Government, New Delhi. 
3. Prlndpal Secretary to tlon'ble Governor. 
4, All Prtndpal Secretaries to Govemme~t: 
S. Prindpal Secretary to Hon'ble Chief M1111ster. 
b. All Commissioner/Secretaries to Government 
7. Divisional Commissioner, Jammu/Kashmir. 
B. Excise Commissioner, l&K, Srloagar . 
9. Commissioner, Commercial Taxes, J&.K Snnagar. 
10, Pvt. Seaetary to Hon'ble AMnee Minister. 
11. Pvt Secretary to Hon'ble Minister of Stcste ~ ::=. Kashmir. 
12. President Kashmir Chamber of eommerce ,. 
13. President Fedensbon oflndustry, Kash'::rv Jammu. 
14. President Chamber of Commerce &. Jnd •_.,.,......,. 
15. President Jndustrles AsSOCiation Bartl!rahma•JG(-·-

Dated: 05-02-2018 

16. President Tax Bclr Assodatfon, JammuJSrina91'·s/lfnk; 
17. Gener.ll Manager, Government Press Ja:":mment, Flna,nc" ~Aartmen\ 
18. Private Seaetery to Frfndpal SecretaiY ~, 
19. Government Order file/Stock nte/Inchllrge ~ ~ Jt'7"(f.J \~. 

(Dr. Aa il Faleecsl . 
Under Secre ary to Government 

' 


